SETTING UP FOOD & DRUG TESTING LABORATORIES IN
HARYANA STATE

*1115 SH. VARUN CHAUDHRY, M.L.A :
Will the Food and Drugs Administration Minister be pleased to state the
action taken by the Government on setting up Food & Drug Testing Laboratories

in the State?

ANIL VIJ, HEALTH MINISTER
Yes, Sir
The reply is placed on the table of the house.

There are two Food Testing Laboratories, the State Food Laboratory,
Haryana at Sector-11D, Chandigarh & the District Food Laboratory at Polyclinic,
Sector-16, Karnal. There is one Drugs Testing facility i.e. State Drug Laboratory,
Haryana, Sector-11D, Chandigarh under the control of Food and Drugs
Administration, Department, Haryana.

Both Food Testing Laboratories have been notified under section
43(1) of Food Safety and Standards Act 2006 by Food Safety and Standards
Authority of India (FSSAI) and the State Drugs Laboratory is working as per

Drugs & Cosmetics Act, 1940 and Rules thereunder.



EXECUTIVE SUMMARY

There are two Food Testing Laboratories under Food and Drugs
Administration, Haryana

e State Food Laboratory, Haryana, Sector-11D, Chandigarh.

¢ District Food Laboratory, Polyclinic, Sector-16, Karnal.
One Drugs Testing Laboratory is running under the control of Food and
Drugs Administration, Haryana — State Drugs Laboratory, Haryana, Sector-
11D, Chandigarh.
Both Food Testing Laboratories have been notified under section 43(1) of
Food Safety and Standards Act 2006.
Renovation work of State Food Laboratory, Haryana, Chandigarh has been
completed. For this purpose Rs. 50 Lac provided by FSSAI and Rs. 164.48
Lac has been provided by State Government.
03 High End Equipments for State Food Laboratory, Haryana, Chandigarh
has been procured and the same have been installed in the said laboratory.
For procurement of these equipments FSSAI has provided Rs. 845 Lac.
For renovation of District Food Laboratory, Karnal, an amount of Rs. 50
Lac has been provided by FSSAI and Rs. 90.29 Lac has been sanctioned by
State Government. The renovation work will be started by the PWD (B&R)
Department in near future.
An amount of Rs.450 Lac has been provided by FSSAI for procurement of
Basic Equipment for District Food Laboratory, Karnal. The procurement
process will be initiated as per FSSAI’s guidelines, on completion of

renovation work.



State Drugs Laboratory, Haryana, Chandigarh is running at Sector-11D,
Chandigarh presently. The said Laboratory has been proposed to shift in the
premises of building of Head Quarter of Food and Drugs Administration,
Haryana at Plot No. IP-7, Sector-3, Panchkula.

The cost of said Plot has been paid by the Department and the process for
construction of Building of said Laboratory and FDA, HQ, is in pipe line.
For upgradation of State Drugs Laboratory, Haryana, Chandigarh, an
amount of Rs. 1664 Lac has been sanction by the Central Drug Regulatory
Organization (Gol) and Rs. 1200 Lac has been sanctioned by the State

Government.
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